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Action taken report in O.A. No. 204/2021 in the matter of Chanchal Devi Vs Central 

Pollution Control Boards & Ors.  

 

 

Present matter is related to violation of environmental norms in operation of sugar factory at 

Village Malaysia, Tehsil Dhanaura, District Amroha, U.P. by M/s Wave Industries Pvt. Ltd., 

District Amroha, U.P. (herein after referred to as ‘the unit’). 

It is alleged that the said industrial unit is bypassing the untreated waste and contaminated 

water in open area and into the fields of the farmers, resulting in damage to the environment. The 

waste water has toxic chemicals. 4–5 kilometer of area has been affected by the said pollution. 

Water coming from handpumps is brownish in colour in the area and is full of chemicals. It is 

resulting in hazard to the public health, affecting 5000 students of more than 20 schools and 

around 1.5 lakh residents of around 15 villages who are in close proximity of this unit. 

 

Hon’ble NGT considered the matter on 19.08.2021 and directed the following: 

“3. We are of the view that facts need to be verified by the statutory regulators and, based 

on such verification, remedial action needs to be taken. For this purpose, we constitute a joint 

Committee comprising CPCB, State PCB, CGWA and District Magistrate, Amroha. The nominees 

of the Departments should be of adequate senior rank in order to take credible action. The CPCB 

and State PCB will be the nodal agency for coordination and compliance. The Committee may 

meet within 15 days from today, undertake visit to the site, interact with the stakeholders and take 

remedial action in exercise of its statutory powers, following due process of law. The Committee 

may inter alia furnish status of compliance of Consent conditions and standards prescribed 

including performance of ZLD conditions and discharge of effluents on land or in drain. The 

ground water quality in the area be monitored with reference to color and feedback taken from 

the public in the area. 

 4. The action taken report may be filed within two months by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of 

Image PDF. If the report is adverse to the industrial unit, a copy thereof may be furnished to the 

said unit for its response, if any, before the next date.” 

 

In compliance to the Hon’ble NGT order dated 19.08.2021 (Annexure-I), CPCB received a letter 

dated 01.09.2021(Annexure-II) from Uttar Pradesh pollution Control Board (UPPCB) regarding 

the nomination from CPCB for the joint inspection to be conducted in the matter. CPCB vide 

letter dated 10.09.2021 ((Annexure-III), nominated its representative for the joint inspection and 

also scheduled a committee meeting vide the same letter.  

 

Accordingly, a meeting with committee members was convened on 13.09.2021 through 

video conference with officials from CPCB, UPPCB, CGWA and District Administration 

Dhanaura. During the meeting, it was informed that the unit was closed since 14.05.2021. In view 

of this, it was decided that the inspection may be carried out once the unit commences its crushing 

season 2021-22. Minutes of the meeting were received from UPPCB vide letter dated 01.10.2021. 

The same is annexed at Annexure-IV. 
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The joint inspection of the unit was scheduled on 11.11.2021 and the same was 

communicated to the committee members vide CPCB letter dated 10.11.2021. Copy of the letter 

is annexed at Annexure-V. Accordingly, joint inspection of the unit was carried out on 

11.11.2021 by officials from CPCB, UPPCB and SDM Dhanaura. Ground water samples were 

also taken from hand pumps in in the vicinity of the unit’s premises to monitor the ground water 

quality of the nearby areas. The analysis results of these samples are provided in the inspection 

report. 

 

As mentioned in the inspection report, considering the analysis results from the samples collected 

from ETP inlet channel and various subunits of ETP and as per the physical condition of Primary 

Clarifier and Secondary Clarifier, Sludge Drying Bed & Decanter, it can be concluded that unit 

was not maintaining and operating the ETP properly. 

 

Detailed inspection report including the observations made during the inspection and the 

recommendations of joint inspection team is annexed at Annexure-VI.  

 

Now this report is submitted for consideration of Hon’ble Tribunal. 
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Item No. 03           (Court No.1)  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Original Application No. 204/2021 

Chanchal Devi      Applicant 

Versus 

Central Pollution Control Board & Ors.               Respondent(s) 

Date of hearing: 19.08.2021  

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER 
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

Applicant: Ms. Mansi Chahal, Advocate  

ORDER 

1. Grievance in this application is against violation of environmental 

norms in operation of sugar factory at Village Malaysia, Tehsil Dhanaura, 

District Amroha, U.P. by Wave Industries Pvt. Ltd., District Amroha, U.P.  

2. It is alleged that the said industrial unit is bypassing the untreated 

waste and contaminated water in open area and into the fields of the 

farmers, resulting in damage to the environment. The waste water has 

toxic chemicals. 4–5 kilometer of area has been affected by the said 

pollution. Water coming from handpumps is brownish in colour in the area 

and is full of chemicals. It is resulting in hazard to the public health, 

affecting 5000 students of more than 20 schools and around 1.5 lakh 

residents of around 15 villages who are in close proximity of this unit. The 

unit is also illegally extracting groundwater without requisite permission 

even though the block in question is in the category of ‘over-exploited’. The 
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applicant made representations dated 14.07.2021 and 30.07.2021 to the 

State PCB, Central Ground Water Authority (CGWA), Chief Secretary, UP 

and District Magistrate, Amroha but no action has been taken. 

3. In view of above, we are of the view that facts need to be verified by 

the statutory regulators and, based on such verification, remedial action 

needs to be taken. For this purpose, we constitute a joint Committee 

comprising CPCB, State PCB, CGWA and District Magistrate, Amroha. The 

nominees of the Departments should be of adequate senior rank in order 

to take credible action. The CPCB and State PCB will be the nodal agency 

for coordination and compliance. The Committee may meet within 15 days 

from today, undertake visit to the site, interact with the stakeholders and 

take remedial action in exercise of its statutory powers, following due 

process of law. The Committee may inter alia furnish status of compliance 

of Consent conditions and standards prescribed including performance of 

ZLD conditions and discharge of effluents on land or in drain. The ground 

water quality in the area be monitored with reference to color and feedback 

taken from the public in the area. 

4. The action taken report may be filed within two months by e-mail 

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. If the report is adverse to 

the industrial unit, a copy thereof may be furnished to the said unit for its 

response, if any, before the next date.  

A copy of this order be forwarded to CPCB, State PCB, CGWA and 

District Magistrate, Amroha by e-mail for compliance. 

The applicant may serve a set of papers on CPCB, State PCB, CGWA 

and District Magistrate, Amroha and file affidavit of service within one 

week.  
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List for further consideration on 26.11.2021. 

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Brijesh Sethi, JM 

Dr. Nagin Nanda, EM 

August 19, 2021 
Original Application No. 204/2021 
DV 
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Joint Inspection Report 

 (11.11.2021)  

 

of  

 

M/s Wave Industries Pvt. Ltd., District Amroha- 244221, U.P 

Uttar Pradesh  

 

In the Matter of 

Chanchal Devi Vs Central Pollution Control Board & Ors. in O.A. No. 

204/2021 

 

 

 

-Prepared by- 

The Joint Committee of CPCB & UPPCB 

 

 

 

 

Constituted by  

Hon’ble National Green Tribunal  

(Order dated 19
th

 August, 2021) 
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JOINT INSPECTION REPORT OF M/s, WAVE INDUSTRIES PVT. LTD. AMROHA U.P.  
ON 11.11.2021 IN COMPLIANCE TO DIRECTION ISSUED BY HON’BLE NATIONAL 
GREEN TRIBUNAL IN O.A. NO. 204/2021, IN THE MATTER OF CHANCHAL DEVI VS 
CENTRAL POLLUTION CONTROL BOARD & ORS.– REG.  

1.0 BACKGROUND: 

Hon’ble NGT vide order dated 19.08.2021 in the matter of Chanchal Devi Vs Central Pollution Control 

Board & Ors. in O.A. No. 204/2021 had directed following: 

“.. we are of the view that facts need to be verified by the statutory regulators and, based on such verification, 

remedial action needs to be taken. For this purpose, we constitute a joint Committee comprising CPCB, State 

PCB, CGWA and District Magistrate, Amroha. The nominees of the Departments should be of adequate senior 

rank in order to take credible action. The CPCB and State PCB will be the nodal agency for coordination and 

compliance. The Committee may meet within 15 days from today, undertake visit to the site, interact with the 

stakeholders and take remedial action in exercise of its statutory powers, following due process of law. The 

Committee may inter alia furnish status of compliance of Consent conditions and standards prescribed including 

performance of ZLD conditions and discharge of effluents on land or in drain. The ground water quality in the 

area be monitored with reference to color and feedback taken from the public in the area. 4. The action taken 

report may be filed within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF. If the report is adverse to the industrial unit, a copy 

thereof may be furnished to the said unit for its response, if any, before the next date.”.  

 

 

2.0 INSPECTION OF M/S WAVE INDUSTRIES PVT. LTD. AMROHA U.P. ON 11.11.2021 BY 

JOINT TEAM OF OFFICIALS FROM CPCB AND REGIONAL OFFICE, UPPCB, BIJNOR: 

 

In compliance to the aforesaid direction, a joint team of officials from Central Pollution Control Board, 

Delhi, Regional Office, Bijnor Uttar Pradesh Pollution Control Board (UPPCB), Uttar Pradesh Ground 

Water Department (UPGWD) and SDM, Dhanaura, visited the unit M/s Wave Industries Pvt. Ltd. 

Amroha U.P. premise (hereafter referred as the “Unit”) on 11.11.2021.  

The groundwater sample was collected from within unit premises as well from nearby areas outside unit 

viz. Upper primary model school from village Musallepur and Opposite to main gate of the unit, Behind 

the unit, adjacent to left side wall of Blue birds international school & Backside of new distillery unit 

from village Malaysia; the analysis result of same is mentioned in Table – 3 and 5 respectively. 
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3.0 JOINT INSPECTION REPORT OF M/S WAVE INDUSTRIES PVT. LTD., VILLAGE- 

MALAYSIA, POST- MANDI DHANAURA, DISTRICT AMROHA, U.P. AS PER HON’BLE 

NGT ORDER DATED 19.08.2021 IN O.A. NO. 204/2021 IN THE MATTER OF CHANCHAL 

DEVI VERSUS CENTRAL POLLUTION CONTROL BOARD & ORS.: 

A. GENERAL INFORMATION            

1.  Date of Inspection 11.11.2021 

2.  Name of the unit  with complete 

postal address 

M/s Wave industries Pvt. Ltd., Village- Malaysia, Post- 

Mandi Dhanaura, District Amroha, U.P. 

3. Spatial Co-ordinates 

Latitude and longitude (in 

Decimal format only) 

Lat: 28.944110 

Long: 78.273086 

4.  Standalone/ integrated (with co-

generation)  

Sugar/ sugar refinery 

Sugar refinery with Cogeneration 

5. Year of commissioning 1992 

6. License capacity of sugar Mill 

(TCD) 

8300 TCD 

7. Average actual crush rate (TCD) As per Daily manufacturing Reports (DMRs) provided by 

the unit, the average actual crush rate is 5652.5TCD (for 

duration 07
th

 November, 2021 – 10
th

 November) 

8.  Consent status & its Validity with 

date 

a. Air Consent  

b. Water consent  

c. Hazardous Waste 

Authorization  

 

 

Yes, valid up to 31.12.2021 (Annexure-1) 

Yes, valid up to 31.12.2021 (Annexure-2) 

Yes, valid up to 02.02.2023 (Annexure-3) 

9. NOC from CGWA & its Validity 

with date 

 

NOC obtained from UPGWD, valid up to 05.10.2026 

Withdrawal permission: 

S.N. 

Bore-

well 

No. 

Date of 

construction 

Rate of 

withdrawal 

(m
3
/hr) 

Max. 

permitted 

annual 

extraction 

1 I 01.04.1991 110.00 79200m
3
 

2 II 01.04.1991 220.00 158400 m
3
 

3 III 01.04.2007 150.00 216000 m
3
 

4 IV 01.04.2016 200.00 144000 m
3
 

(Annexure- 4A, 4B, 4C & 4D) 

10. Start period of crushing season 08.11.2021 

11. Operational status  Operational 

12. Name of contact person  Designation Contact No & E- mail 

18
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 Sh. S.P. Tomar General Manager  

   

 

B. OPERATIONAL STATUS 

S.No. Particulars 

 

 

1. i Sources of fresh water  

a. Bore well/Tube well/ Any other & its No’s Bore-well (04 nos.) 

b. Flow meter Installation at wells (Yes/No) Yes 

c. Reading of Flow Meter during visit  Bore-well-I 

Flow meter reading=93 m
3
/hr 

Totalizer=024608.156 m
3
 

 

Bore-well-II= Not in operation 

Totalizer=0031372.00 m
3
 

 

Bore-well-III 

Flow meter reading=88.87 T/hr 

Totalizer=489525 m
3 

 

Bore-well-IV 

Flow meter reading=00.00 m
3
/hr 

Totalizer= 3025.39 m
3
 

d. Any Logbook maintained (Yes/No), if yes, attach. Yes, attached as Annexure-5 

e. Quantity of water withdrawal (KLD) Refer Table- 2 
 

2.  Fresh water consumption (m
3
/hr) 

a. Sugar plant As per logbook data from 7
th

  Nov.-

21 to 10
th

  Nov.-21, quantity of 

freshwater withdrawal from Bore-

wells= 437.5 KLD 

b. co-generation 

c.  Residential etc. 

d. Total fresh water Consumption (m
3
/hr) 

3.  Details of Hot & Cold water recycling system  Number Capacity 

a.  Details of Hot water UGR. 1 1000 m
3
 

b. Cold water UGR and cooling towers 1 1000 m
3
 

c. Hot water- Location of flow meter & its 

Installation  
Flow meter  Flow meter 

reading 

1. Imbibition water at mills  Yes Flow= 129.13 

m
3
/hr 

Totalizer = 

9723.54m
3
 

2. Filter cake wash water at rotary vacuum filter  Yes, from UGR Flow=12.53 

m
3
/hr 
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Totalizer = 

216581.71 m
3
 

3. Sugar melting, pan boiling, molasses 

conditioning  

Yes Flow=00.00/hr 

Totalizer = 

219448.71 m
3
 

4. Wash water at Centrifugal  Yes Totalizer- I 

=54172.54 m
3
 

Totalizer-II 

=139693.57 m
3
 

5. Others  NA 

d. Cold water -Location of flow meter & its 

Installation.  
Flow meter  Flow meter 

reading 

1. Mills, fibrizer bearing, pumps cooling  Yes, 

 

Recirculation of 

cold water from 

UGR 

Flow= 100.74 

m
3
/hr 

Totalizer = 

321203.60
 
m

3
 

2. Cooling tower of co-generation  Separate cooling tower of capacity 

6000 m
3
/hr 

Flow= 50.89 m
3
/hr 

Totalizer = 226899.06
 
m

3
 

 

3. B and C massecuite cooling  

 

B- massecuite: 
Flow= 00.00/hr 

Totalizer = 24410.15 

m
3
 

 

C-massecuite:  

Hot water  

Flow= 00.00 /hr 

Totalizer = 95617.9 

m
3
 

 

Cold water  
Totalizer = 86083.2 

m
3
 

4. Final molasses cooling  Yes Flow= 00.00/hr 

Totalizer = 45872 m3 

5. Make water for shortfall at any point operation 

including process cooling tower.   

Yes, 

Make water for shortfall from cold 

water UGR 

6. Cleaning and human requirements including lab 

requirements  

No  

7. Others  NA  

4.  Waste water (Influent) generation (m
3
/hr) 
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a. Cooling tower over flow  No separate flow meter installed at 

mill house, boiling house to 

calculate influent generation 

separately. However, the log-book 

of ETP inlet was maintained based 

on which the 

Influent generation from 

07.11.2021 to 10.11.2021: 

857.75 KLD (including mill house, 

boiling house and cooling tower 

overflow) 

 

b. Mills, boiling house, D.M./ R.O. Plant boilers etc. 

c. Co-generation   

d. Brine solution reject after regeneration. (for refine 

sugar) 

Refinery reject effluent Brine flow= 

37 KLD as per log book from 

07.11.2021 to 10.11.2021 

e. IER wash water generation. Flow= 23.6 m
3
/hr 

Totalizer = 3600918 m
3
 

f. Brine reject from brine recovery system Flow= 00.00 m
3
/hr 

Totalizer = 295565.73 m
3
 

g. Common / total influent generation.        As per log book from 07.11.2021 to 

10.11.2021: 857.75 KLD 

 

5.  Waste water (Influent) generation, Liter/ton of 

cane  

151.75 Lit./ton of cane  

(Calculated on average actual crush 

rate i.e. 5652.5TCD for duration 07
th

 

November, 2021 – 10
th

 November) 

 

6.  Details of Flow meters  Flow meter  Flow meter 

reading 

a. Outlet of mill house and boiling house.  Not installed  

b. Outlet of steam generation house.  Yes Flow=144 

Ton/hr. 

Totalizer= 14493 

m
3
 

 

c. Outlet of cooling tower over flow  Yes Flow = 50.89 

m
3
/hr 

Totalizer=226899 

m
3
 

d. At ETP outlet  Yes Flow= 40.00 

m
3
/hr 

Totalizer= 

67928.069 m
3
 

e. At ETP Inlet  Yes Flow=42.51 

m
3
/hr 
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Totalizer= 

1078856.99 m
3
 

f. Other places of effluent generation  NA 

7.  Details of tube cleaning method adopted (chemical/ 

hydrojet/ any other appropriate method if any), 

provide details 

Hydro jet cleaning 

8.  Availability of Hazardous tank to collect wash 

water generated during chemical/Mechanical 

cleaning of evaporator tubes. If Yes give Details.  

Yes, 01 nos.  

Capacity- 110 m
3
 for caustic soda 

tank 

9.  

Total waste water (effluent) at ETP outlet 

(Liters/ton of cane)  

(waste water generation from process+ Waste water 

(Influent) generation) 

  

 809.5 KLD (As per logbook data 

from 7
th

 Nov.-21 to 10
th

 Nov.-21 
 

143.21 Liters/ton of cane. 

 

10.  Condensate polishing system adopted by the 

factory (for boilers >45 kg/cm
2 

steam pressure)  

Not installed. Unit is having 

boiler of 105kg/cm
2
 steam 

pressure 

11.  Construction of small pits with smooth inner 

surface with ceramic tiles near to boiler feed 

pumps, condensate pumps, Injection pumps and 

RVF vacuum to collect gland cooling water. give 

details 

Yes, a common pit is provided, 

which collects gland cooling water 

from different places through water 

channel. 

12.  Aeration in equalization tank  Equalization tank with diffused 

aeration system 

Capacity- 900 m
3
 

13.  Type of aeration in aeration tank 

Diffused/ surface/ any other 

Diffused aeration 

14.  Tertiary treatment, give Details Yes,  

Sand filter- 02 nos. (2.8 M Øx2.5M 

depth, Capacity- 15m
3
) 

Carbon filter- 02 nos. (2.8 M Dia. * 

2.5M depth, Capacity- 15m
3
) 

15.  Schematic diagram of ETP (flow chart to be 

collected)  

Effluent collection tank→ Oil & 

Grease skimmers→ Equalization 

tank→ Flocculation tank→ Primary 

Clarifier-I & II→ Aeration tank-I & 

II→ Secondary Clarifier-I & II→ 

Sand Filter→ Activated Carbon 

Filter→ Chlorination→ Treated 

water storage lagoon 

16.  Rain water harvesting system adopted Yes 

17.  Treatment capacity of ETP (KLD) 2800 KLD (Maximum daily 

discharge as per consent- 1660 KLD 

i.e. 830 KLD industrial and 830 
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KLD for cooling tower blow down) 

18.  Retention time (Min/hr) Retention 

Time/Contact 

Time 

(Mentioned in 

CPCB charter) 

As per 

Industry  

Flow-69 m
3
/hr 

(200 lit/ton of 

cane) @ 8300 

TCD 

 
1. Bar screen Chamber 30 minutes 30 minutes 

 
2. Oil & grease tank 45 minutes 01 hr. 30 min. 

 
3. Equalization tank with aeration  6 hrs 13 hrs 

 
4. Primary Clarifier 5-6 hrs 10 hr. 15 min. 

 5. Aeration tank 24-28 hrs 53 hrs. 

 6. Secondary Clarifier 7-8 hrs 10 hrs. 15 min. 

 7. Sand filter 20-25 minutes 41 min. 

 8. Activated carbon filter 20-25 minutes 41 min. 

 9. Sludge drying bed (SDB) Capacity- 675m
3
 

(as per flow 

diagramme of ETP) 

SDB Nos- 12 

 

 10. Centrifuge 0.054 m
3
/ton of cane 

19.  Any further treatment after ETP (Yes/No) No, Only storage in lagoon 

20.  Brief processing details (flow chart)  Raw sugar Melting→ Direct contact 

heater→ Reaction tank→ Clarifier→ 
Filters→ Ion Exchange Column-1

st
 

phase (2 columns) →2
nd

 Phase (2 

columns) →Crystallization 

21.  ETP Analysis (Performance Parameters): Refer Table- 6 

22.  Number of Piezometer wells available in the unit premises: Refer Table- 1 

23.  Storage of treated Effluent 

 a. No. & size of lagoons 01 no. 

Capacity- 20,000 m
3
 

b. Retention time  11  days as per the ETP validation 

report of NSI, Kanpur in season 

2019-20 

c. Lagoon type- permeable/impermeable  Impermeable 
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24.  Recirculation of treated effluent in Sugar plant  

 Consumption point  Flow 

meter  

Flow meter reading 

a. Filter cake washing  Yes Condensate is used 

Flow=12.53 m
3
/hr 

Totalizer = 216581.71 

m
3
 

b. Centrifugal Machine  Yes Condensate is used 

Totalizer- I =54172.54 

m
3
 

Totalizer-II 

=139693.57 m
3
 

c. Pan boiling, Melting etc. Yes Condensate is used 

Flow=00.00/hr 

Totalizer = 219448.71 

m
3
 

d. Boiling House & Lab Fresh water is used 

e. Co-generation Cooling tower  Fresh water is used 

f. Any other  Not Applicable 

25.  Sludge Handling Process (Yes/No), gives details.                         

 a. Sludge Digestion Method  No sludge digestion 

b. Sludge Drying Process Sludge drying bed available of 

capacity- 675 m
3
 

c. Final Disposal of Sludge  As informed by unit representative, 

dewatered sludge is being distributed 

to farmers as organic manure. 

Surplus sludge is being dried in 

sludge drying bed. The unit has 

provided the sludge record 

distributed to the farmers in the 

previous crushing season.  
d. Whether mechanical sludge handling system installed Yes,  

1.Decanter 

2.Centrifuge 

26.  Any Hazardous Substances (Yes/No), if yes, give 

details. (Quantity & way of Disposal) 

Yes,  

Hazardous Substances: Schedule 

1- category-5.1 (Used oil) 

Way of Disposal: Provided to 

Bharat Oil & Waste Management 

Ltd. (BOWML) 
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27.  Manpower employed for 

ETP operation & 

maintenance. 

Manpower for ETP operation & maintenance 

S.No. Staff Nos. Qualification Training 

1 ETP Incharge 01 BSc.  VSI 

2 ETP Chemist 01 B.Sc., 

Biotechnology 

 

3. ETP Chemist 01 MSc., NSI 

4 ETP Chemist 01 B.A. - 

5 ETP Chemist 01 ITI - 

6 ETP Chemist 01 B.Sc. - 

7 ETP Operator 01 - - 

8 ETP Operator 01 12
TH

  - 
 

28.  Details of irrigation system & treated effluent used 

quantity 

 

 1. Own land area for irrigation Yes,  

 2. Farmer land area and their agreement. Yes  

 3. Flow meter to measure amount of water used for 

irrigation. 
Not installed 

 4. Net effluent generation left for Irrigation (KLD) Net effluent generation left for 

irrigation can’t be calculated as the 

flow meter is not installed on the line 

carrying treated effluent from lagoon 

to agricultural fields. 

 5. Distance of land Area from the Unit (Km) Approx. 01 Km radius 

 6. Total Available Area (Hectare) 190 hectares (as per irrigation 

management plan) adequate area to 

handle the treated effluent discharge 

from ETP.  

(Refer Annexure – 6) 

 7. Soil Texture of land (Sandy, Sandy loam, Loam, Clay 

loam, Clay) 
Soil Texture: Sandy loam and sandy 

soil  

 

Loading rate as per MoEF&CC 

Gazette notification dated 

14.01.2016: 

Sandy -225-280 m
3
/Ha/Day 

Sandy loam- 170-225 m
3
/Ha/Day 

 

 8. Crop area under effluent application As per Irrigation Management Plan 

190 hectare (20 hectare factory land, 

lawn & green belt, forest tree with 

yard, 150.5 hectare for Sugarcane, 

18.5 hectare for Wheat crop) 

29.  Cleaning mechanism at ETP and factory floor Dry cleaning of factory floors using 

bagasse. 

30.  Color coding of pipelines for water distribution 

network  

Yes 
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31.  Mode of disposal (route to reach Ganga) No drain or water body/river is 

located nearby the sugar mill. 

Treated effluent is being used for 

irrigation purposes. 

4.0 OBSERVATIONS:  

1. The unit M/s Wave Industries Pvt. Ltd., Village- Malaysia, Tehsil- Dhanaura, District- Amroha, 

U.P., situated on Amroha Dhanaura highway, which was engaged in producing refined sugar by 

Defco Remelt Phospho Flotation process. 

2. The unit has started its crushing season 2021-22 on 08th November, 2021 

3. Unit was found operational on the date of visit i.e. 11th November.2021. 

4. Unit is having valid Consent to Operate under section 21/22 of the Air (Prevention & Control of 

Pollution) Act, 1981 (as amended) and under section 25/26 of Water (Prevention & Control of 

Pollution) Act, 1974 (as amended) for discharge of effluent, both valid up to 31/12/2021.  

5. The unit is also having valid Authorization issued under the provisions of Hazardous and Other 

Wastes (Management and Trans-Boundary Movement) Rules, 2016 for storage and disposal of 

hazardous wastes valid up to 02.02.2023. 

6. As per Daily Manufacturing Reports (DMRs) provided by the unit, the average actual crush rate 

(TCD) is 5652.5TCD (for duration 07
th

 November, 2021 – 10
th

 November), against the consented 

capacity of 8300 TCD. 

7. The unit is an integrated refinery sugar unit with 30 MW cogeneration power plant.  

8. The unit has installed Ion Exchange Technology for decoloring of sugar syrups. The Ion Exchange 

resin gets saturated/ exhausted after repeated usage and has to be regenerated. The unit re-generates 

exhausted resin using caustic brine solutions.  

9. As per the logbook submitted by unit, Brine is generated @ 37 KLD. Brine solution reject is 

recovered through Brine Recovery System (BRS) @ 05 m
3
/hr and reject is generated @ 0.5 – 1.0 

m
3
/hr. This reject is sprayed on bagasse and boiler ash. The unit prepares fresh brine solution for 

every cycle in Ion Exchange Resin Column (IER). 

10. The unit is having 03 boilers with capacity of 170 TPH and two boilers with 20 TPH capacity. 170 

TPH is equipped with ESP and stack height was 90 m from ground level and two boilers of 20 TPH 

are equipped with wet scrubber and common stack of 40 m from ground level. 

11. The team observed that the unit has not installed Condensate Polishing Unit (CPU) for high 

pressure boiler having capacity of 105 kg/cm
2
.  

12. The unit has 03 DG sets having capacity of 1250 KVA, 300 KVA and 625 KVA. 

13. The unit has not provided log book for the generation of used oil. However, as per Specific 

condition no. 4, Waste oil shall be disposed through authorized TSDF and recyclers only. 

14. As informed, the unit is giving used oil to third party (Bharat Oil & Waste Management Ltd.) for its 

disposal on quarterly basis. The unit has provided membership certificate (BOWML/K/3118/18) 

with Bharat Oil & Waste Management Ltd, valid up to 14.01.2022.  

15. The unit has not installed separate flow meter at mill house and boiling house to quantify the 

effluent generation separately. 

16. The team has observed that adjacent to Sugar Mill, construction of a new dual feed (molasses and 

cane syrup based) distillery by the Wave group having capacity of 100 KLPD was under-going. As 

informed, the new distillery is equipped with incineration boiler and shall fulfill the fresh water 

requirement from the treated effluent of sugar mill.  

17. The unit has setup environmental laboratory and has maintained the ETP log book for daily analysis of 
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effluent parameter. 

18. The ETP has provision of both type of sludge handling system as decanter and horizontal type 

dewatering centrifuge unit (0.054 m3/ton of cane@8300 TCD), wherein, sludge from primary 

Clarifier-I, II and secondary Clarifier-I & II are received and polyelectrolyte is added. Water content is 

transferred to ETP inlet and sludge is being distributed to farmers as organic manure. Surplus sludge is 

being dried in sludge drying bed, having capacity of 675 m
3
. The unit has provided the sludge record 

of previous crushing season distributed to the farmers.  

19. The team observed that all the sludge drying beds as well as decanter were empty as no fresh sludge 

was found in sludge drying bed & decanter on the day of inspection. 

20. Boiler ash were observed to be collected and used to fill low lying area within the unit premises. The 

unit has generated 7526 quintal/day of boiler ash as per the boiler ash record submitted for duration 

from 08.11.2021 to 11.11.2021. 

21. Press mud was observed to be collected separately, which is being provided to distillery unit, however, 

the unit has not provided any document or agreement for the same.   

22. The unit has two underground reservoirs (UGR) for hot water and cold water recirculation having 

capacities 1000 m
3
 each.  

23. The unit has total four bore-wells for fresh water abstraction and installed two Piezometer to monitor 

the ground water level. Out of four bore-wells only three are being used to meet the fresh water 

requirement, which was located at different places within the premises for sugar unit as below: 

 

Table 1:Details of bore-wells & piezometer installed at M/s Wave Industries Pvt. Ltd., District 

Amroha, U.P. 

S.No

. 

Borewel

l No. 

Nearby 

location 

Lat., 

Long. 

Depth (m) as 

per NOC from 

UPGWD 

Flow meter 

reading 

Piezo

meter 

well 

Ground water level 

recording 
Used 

for 
Sensor 

readin

g (m) 

Manual 

reading by 

UPGWD (m) 

1 
Borewell 

No.-01 

Near 

Godown 

28.943928, 

78.276000 
120 

Flow- 93 

m
3
/hr, 

Totalizer 

+024608.15

6 m
3
 

Yes 1.56 14.90 
Colo

ny 

2 
Borewell 

No.-02 

Near 

Store 

28.942, 

78.276 
120 

Totalizer 

0031372.0 

m
3
 

Yes 10.31 15 

Not 

in 

opera

tion 

3 
Borewell 

No.-03 

Near 

Cooling 

Tower 

28.941, 

78.276 
120 

Flow- 88.87 

Ton/hr, 

Totalizer 

+489525 m
3
 

Piezo

meter 

purch

ased, 

instal

lation 

pendi

ng 

- 15.10 - 

4 
Borewell 

No.-04 

Near 

Park 

28.943, 

78.276 
120 

Flow- 0.0 

m
3
/hr, 

Totalizer 

+3025.39 m
3
 

NA - - - 

 

24. The team has observed that Piezometer near Godown, showing erroneous reading (i.e. 1.56 meter) as 
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compared with the manual reading (i.e.- 14.90 meter) measured by the Uttar Pradesh Ground Water 

Department (UPGWD). The Piezometer sensor readings and manual readings measured by the 

officials of UPGWD are mentioned in above Table -1. 

25. It was observed that Bore-well no. - 02 was not in operation since long time, however the same is not 

dismantled too. Flow meters at bore-well no.-III and IV are not exactly installed at bore-well site, 

instead of this the flow meter are distantly located on water pipe. The same has been verified by the 

officials of UPGWD. 

26. The team has observed unused boring/pumping structure near effluent collection tank in the premises 

(Coordinate- Lat-28.942330, Long-78.275276) (Pic no-41).  

27. The unit is having permission to abstract 3320 m3/day of groundwater from four existing bore-wells 

as per No Objection Certificate (NOC) from Uttar Pradesh Ground Water Department (UPGWD), 

which is valid up to 05.10.2026. It is observed that the unit has abstracted 437.5 m
3
/day fresh water 

from existing bore-well, which is under permitted value. The month wise details of fresh water 

abstraction from 07
th

 November, 2021 to 10
th

 November, 2021 is given in Table- 2. 

 

Table 2: Details of fresh water abstraction (from 07th Nov. 2021 to 10th Nov.-2021). 

Bore-well No. 

Fresh water abstraction (KLD) 

(As per logbook data from 07
th

 Nov.-21 to 10
th

 Nov.-21) 

Nov-21 Total Average (KLD) 

Bore-well- I 00.00 00.00 

Bore-well- II 00.00 00.00 

Bore-well- III 550 137.5 

Bore-well- IV 1200 300 

Total 1750 KL 437.5 KLD 

 

28. Ground water samples were collected from bore-well no. I, III and IV, installed in the unit premises. 

The analysis results of the sample are placed in Table-3 below: 

 

Table 3: Analysis results of samples collected from Borewells within unit premises. 

P
a

ra
m

et
er

s 

 S
a

m
p

li
n

g
 

 l
o

ca
ti

o
n

 

Bore well 

No.1  

Bore well 

No.3  

Bore well 

No.4 

BIS IS 10500:2012 

(Permissible limit in absence 

of alternative  

source) 

pH 7.8 7.7 7.6 6.5-8.5 

Conductivity 

(µmho/cm) 

348 560 345 - 

Colour 

(color units) 

BDL BDL 03 15  

COD  

(mg/l) 

BDL BDL 17 - 

TDS (mg/l) 226 338 208 2000 

Total hardness as 

CaCO3 

(mg/l) 

152 254 146 600 
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29. Ground water sample analysis results collected from Bore-well No.-1 showed that all the parameters 

were within the acceptable limit as per drinking water standard ISO 10500:2012 except Arsenic-  0.08 

mg/l against 0.05 mg/l in Bore-well No.-1 and Iron (Fe) i.e. 9.0 mg/l and 2.0 mg/l in Bore-well No.-1 

& 2 against 0.3 mg/l. 

30. Analysis results of samples collected from Borewell No.-4 shows the COD -17 mg/l, which indicates 

contamination in Ground Water. 

31. Samples were also collected from the handpumps in the vicinity of the unit’s premises. Details are 

mentioned in Table 4 and analysis results of samples collected from these handpumps are mentioned 

in Table below: 

 

Table 4: Details of handpumps monitored in the vicinity of the unit’s premises 

S. No. Name of location Coordinates Village Denoted as 

1.  Opposite to Blue birds 

international school 

28.948212, 78.275555 Malaysia Handpump-1 

2.  Upper primary model school 28.939825, 78.283874 Musallepur Handpump-2 

3.  Opposite to main gate of the unit 28.943725, 78.277946 Malaysia Handpump-3 

4.  Behind the unit, adjacent to left 

side wall of Blue birds 

international school 

28.946359, 78.269172 Malaysia Handpump-4 

5.  Backside of new distillery unit 28.944883, 78.269584 Malaysia Handpump-5 

Total alkalinity 

as CaCO3 

(mg/l) 

165 231 165 600 

Chloride 

(mg/l) 

08 19 10 1000 

Sulfate (mg/l) 13 91 09 400 

Fluoride 

(mg/l) 

BDL BDL 0.2 1.5 

NO3-NO3 

(mg/l) 

BDL BDL BDL 45 

PO4 – P (mg/l) 0.03 0.08 0.07  

As (mg/l) 0.08 BDL 0.02 0.05 

Cd (mg/l) BDL BDL BDL 0.003 

Co (mg/l) BDL BDL BDL - 

Cr (mg/l) 0.02 BDL BDL 0.05 

Cu (mg/l) 0.04 BDL BDL 1.5 

Fe (mg/l) 9.00 0.01 2.00 0.3 

Mn (mg/l) 0.28 0.10 0.20 0.3 

Ni (mg/l) BDL BDL BDL 0.02 

Pb (mg/l) 0.01 BDL BDL 0.01 

Sb (mg/l) BDL BDL BDL - 

Se (mg/l) BDL BDL BDL 0.01 

V (mg/l) BDL BDL BDL - 

Zn (mg/l) 0.02 BDL 0.01 15 
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Table 5: Analysis results of samples collected from handpumps in the vicinity of the unit’s 

premises 

 

32. The analysis results of samples collected from Handpump-1 outside the unit premises shows pH- 7.7, 

COD- BDL, Total Hardness- 100 mg/l, Total alkalinity- 87 mg/l, SO42- - 15 mg/l and Phosphate– 

0.05 mg/l, which are complying as per acceptable limit of Drinking Water Standards (BIS) IS 

10500:2012. Analysis for heavy metal shows compliance w.r.t. the BIS standards except Fe-0.93 mg/l 

Parameters Handpump

-1 

Handpump

-2 

Handpump

-3 

Handpump

-4 

Handpump

-5 

BIS IS 

10500:2012 

(Permissible 

limit in absence 

of alternative 

source) 

pH 7.7 7.6 7.5 7.7 7.5 6.5-8.5 

Conductivity  

(µmho/cm) 

235 505 258 281 923 - 

Colour (hazen) BDL BDL BDL BDL 20 15 

COD (mg/l) BDL BDL BDL 06 BDL - 

TDS (mg/l) 148 312 168 192 492 2000 

Total hardness as 

CaCO3 (mg/l) 

100 230 116 136 322 600 

Total alkalinity as 

CaCO3 (mg/l) 

87 204 122 142 466 600 

Chloride (mg/l) 08 14 11 07 14 1000 

Sulfate (mg/l) 15 62 09 BDL 67 400 

Fluoride (mg/l) 0.4 0.3 0.3 0.3 0.2 1.5 

NO3-NO3 (mg/l) BDL BDL BDL BDL BDL 45 

PO4 – P (mg/l) 0.05 0.03 0.05 0.04 0.03  

As (mg/l) 0.01 BDL BDL BDL 0.02 0.05 

Cd (mg/l) BDL BDL BDL BDL BDL 0.003 

Co (mg/l) BDL BDL BDL BDL BDL - 

Cr (mg/l) BDL BDL BDL BDL BDL 0.05 

Cu (mg/l) BDL BDL BDL BDL BDL 1.5 

Fe (mg/l) 0.93 0.29 1.00 0.07 6.60 0.3 

Mn (mg/l) 0.21 0.10 0.07 0.04 1.20 0.3 

Ni (mg/l) BDL BDL BDL BDL BDL 0.02 

Pb (mg/l) BDL BDL BDL BDL BDL 0.01 

Sb (mg/l) BDL BDL BDL BDL BDL - 

Se (mg/l) BDL BDL BDL BDL BDL 0.01 

V (mg/l) BDL BDL BDL BDL BDL - 

Zn (mg/l) 0.10 0.23 0.02 0.34 0.98 15 
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against the standard of 0.3 mg/l. 

33. The analysis results of sample collected from Handpump-2 outside the unit premises shows pH- 7.6, 

COD- BDL, Total Hardness- 230 mg/l, Total alkalinity- 204 mg/l, SO4
2-

 - 62   mg/l and Phosphate– 

0.03 mg/l, which are complying as per acceptable limit of Drinking Water Standards (BIS) IS 

10500:2012. Analysis for heavy metal shows compliance w.r.t. the BIS standards. 

34. The analysis results of sample collected from Handpump-3 outside the unit premises shows pH- 7.5, 

COD- BDL, Total Hardness- 116 mg/l, Total alkalinity- 122 mg/l, SO4
2-

 - 09   mg/l and Phosphate– 

0.05 mg/l, which are complying as per acceptable limit of Drinking Water Standards (BIS) IS 

10500:2012. Analysis for heavy metal shows compliance w.r.t. the BIS standards except Fe- 1.00 

mg/l against the Standard of 0.3 mg/l. 

35. The analysis results of sample collected from Handpump-4 outside the unit premises shows pH- 7.7, 

COD- 06 mg/l, Total Hardness- 136 mg/l, Total alkalinity- 142 mg/l, SO4
2-

- BDL and Phosphate– 

0.04 mg/l, which are complying as per acceptable limit of Drinking Water Standards (BIS) IS 

10500:2012, however presence of COD is indicates groundwater contamination. Analysis for heavy 

metal shows compliance w.r.t. the BIS standards.  

36. The analysis results of sample collected from Handpump-5 outside the unit premises shows pH- 7.5, 

COD- BDL, Total Hardness- 322 mg/l, Total alkalinity- 466 mg/l, SO4
2-

 - 67 mg/l and Phosphate– 

0.03 mg/l, which are complying as per acceptable limit of Drinking Water Standards (BIS) IS 

10500:2012. Analysis for heavy metal shows compliance w.r.t. the BIS standards except Fe- 6.60 

mg/l (against the norm of 0.3 mg/l) and Mn- 1.20 mg/l (against the norm of 0.3 mg/l) 

37. The unit has installed Sewage Treatment Plant (STP) having capacity of 150KLD, which is based on 

MBBR technology for the treatment of domestic waste water generated from its residential colony 

having population around 200 – 250 people. 

38. The STP comprises of Old equalization tank→ Bar screen (0.5mx0.5m) → Oil skimmer (power-

0.5HP) → Equalization tank (5mx4mx3m) → CT (2.2mx1.5mx3m) → MBBR-1 (2.2mx2.3mx3m) 

→ MBBR-2 (2.2mx2.3mx3m) → TS (2.mx2.2mx3m) → Chlorine contact tank (2.2mx1.5mx3m) → 

Water break tank (2.5mx2.5mx3m) → Dual media filter (0.8mx1.8m) → ACF (1mx1.8m).  

39. The team has collected sample from inlet and outlet of STP for physico-chemical analysis. 

The analysis results are shown in Table 6 below: 

 

Table 6: Analysis results of sample collected from STP inlet and outlet. 

Location pH COD 

 

BOD TSS TDS Color SO4
2- PO4 – P  NO3-N NH3-N 

STP Inlet 7.2 238 87 115 424 44 149 2.76 5.79 18 

STP 

Outlet 

7.8 49 16 43 192 10 91 1.69 3.07 08 

Notified 

standards 

as per 

consent 

- 250 30 100 - - - - - - 

Notified 

standards 

for land 

disposal 

5.5 -   

8.5 

250 100 100 2100 - - - - - 

All Parameters in mg/l except pH, Color in color units 

40. The analysis results of sample collected from STP outlet show pH- 7.8, COD- 49 mg/l, BOD- 16 
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mg/l, TSS- 43 mg/l, TDS- 192 mg/l) are complying w.r.t. the consented and notified effluent 

discharge norms for land disposal. 

41. The joint team has observed that railings and stairs in mill house were in poor condition, which may 

be a serious issue concerning with the health and safety of the personnel working in vicinity. 

 

 

5.0 OBSERVATIONS W.R.T. EFFLUENT TREATMENT PLANT (ETP): 

1. The unit has an effluent collection chamber in the premise from where it is pumped to the ETP inlet 

channel. Flow meter is not installed to measure raw effluent volume into the ETP.  

2. The unit is having a ETP, which comprises of two parallel ETP with total treatment capacity of 

2800 KLD for treatment of effluent generated from various sections of sugar mill. Both the ETP 

utilize common Effluent buffer tank, Two Grit/Sand settling chamber connected in series, Oil & 

Grease skimmers, Effluent collection tank/Equalization tank and Surge tank. However, as per the 

water consent, the effluent discharge should not exceed 1660 KLD (i.e. 830 KLD mill effluent + 

830 KLD of cooling tower blowdown). 

3. The flow diagram of ETP is as follows:  

 

4. During visit, the joint team observed that Primary Clarifiers (I & II) were functional, however, 

septic conditions were observed in the tanks as the gas bubbles were formed consistently with foul 

smell emerging from both clarifiers indicating that clarifiers were filled with dead sludge & settled 

sludge is not removed periodically as desired (refer pic no.-08). The team has observed the sludge 

drying bed was empty and also the decanter was found dry, which indicates that sludge is not 

removed periodically. 

5. During the visit, flocculation tank was found functional. However, lime dosing arrangement was 

found non-operational. 

6. The unit has not installed Oil & Grease trap at main inlet of ETP, however it is installed in separate 

O & G tank after Grit/Sand settling chamber after the manual bar screen. 

7. The unit has not installed flow meter at inlet of ETP, however, it is installed between equalization 

tank (Flow- 29.97 m
3
/hr, Totalizer - 1078856.99 m

3
) and Flocculation tank. The unit has also 

installed flow meter at outlet of ETP (Flow- 42.51m
3
/hr, Totalizer – 67928.06 m3). The unit has not 

installed flow meter at pipeline carrying treated wastewater from lagoon to agricultural fields to 

quantify the use of treated effluent for irrigation purpose. 

8. The unit is complying w.r.t. quantity of final treated effluent discharge norms as the treated effluent 

discharge i.e. 143.21Liter/ton of cane crushed as against the notified norm of 200 Liter/ton of cane 
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crushed. 

9. The team has collected effluent samples from ETP inlet, outlet & various units of ETP and treated 

effluent storage lagoon. The analysis results are placed in Table 7 below. 
 

Table 7: Analysis results of sample collected from Effluent Treatment Plant (ETP) 

Parameters in mg/l except pH, Color in color units 

Sample 

Analysis 

Effluen

t flow 

rate                 

(m3/hr) 

pH CO

D 

 

BO

D 

TSS TD

S 

Colo

r 

SO4
2

- 
PO4

-P 

NO3

-N 

Oil & 

Greas

e 

MLSS 

and 

MLVS

S 

 

ETP Inlet 42.51  
 

11.

3 

439 162 135

1 

152 09 69 0.43 3.55 05 - 

Equalizatio

n tank 
- 5.8 2359 1130 223 848 44 16 0.39 5.34 - - 

Primary 

clarifier 

outlet-1 

 

- 4.8 2923 1123 139 128

4 

37 143 0.69 6.03 - - 

ETP 

Aeration 

tank-1 

- - - - - - - - - - - 605, 

432 

Secondary 

clarifier 

outlet-1 

- 6.9 562 162 682 272 17 30 7.31 42.5 - - 

Primary 

clarifier 

outlet-2 

- 4.7 2252 1080 200 113

2 

60 39 0.60 6.56 - - 

ETP 

Aeration 

tank-2 

- - - - - - - - - - - 2178, 

1476 

Secondary 

clarifier 

outlet-2 

- 7.2 184 41 190 124 14 12 3.41 25.4

1 

- - 

ETP Outlet 

(After 

filtration) 

40.00 6.9 79 22 19 100 09 28 2.79 19.5

0 

BDL - 

Heavy metal analysis 

results for ETP outlet 

As-BDL, Cd-BDL, Co-BDL, Cr-BDL, Cu-0.01 mg/l, Fe-0.39 mg/l, Mn-0.05 mg/l, 

Ni-BDL, Pb- BDL, Sb- BDL, Se- BDL, V- 0.02 mf/l, Zn- 0.03 mg/l 

Lagoon - 8.0 42 04 16 88 10 21 2.48 23.1

3 

- - 

Values of 

OCEMS at 

12:46 PM 

on 

- 7.3

1 

49.1

3 

4.01 2.64 - - - - - - - 
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11.11.2021 

Notified 

standards 

for land 

disposal 

- 5.5 

- 

8.5 

250 100 100 210

0 

  - - 10 - 

 

10. The analysis results of sample collected from ETP inlet channel (basic pH- 11.3, COD- 439 mg/l, 

BOD- 162 mg/l, TSS- 1351 mg/l, TDS- 152 mg/l and Oil & Grease- 05) is not showing the 

characteristics of Refinery sugar effluent (pH- 5.5-6.5, COD- 1500-2500 mg/l, BOD- 600-1000 

mg/l, TSS- 100-400 mg/l, TDS- 1000-2500 mg/l and Oil & Grease- 16-20), which indicate 

dilution of fresh water at ETP inlet.  

11. However, the analysis of sample collected from Equalization Tank shows acidic pH- 5.8, COD- 

2359 mg/l, BOD- 1130 mg/l, TSS- 223 mg/l, TDS- 848 mg/l, which was near to the characteristics 

of Refinery sugar effluent.  

12. Low values of MLSS- 605mg/l, MLVSS- 432 mg/l in Aeration Tank-1 (circular) indicates that it 

was not stabilized properly. Reduction in BOD from 1123 mg/l at Primary Clarifier to BOD-162 

mg/l at Secondary Clarifier-I (approx. 85% reduction in BOD) seems doubtful and hence 

possibility of dilution can’t be ruled out. 

13. Similarly, Aeration Tank-II also have low value of MLSS- 2178mg/l, MLVSS- 1476 mg/l with 

indication of unstabilised aeration tank, hence, reduction of effluent BOD-1080 mg/l at Primary 

Clarifier to 41 mg/l Secondary Clarifier-II (approx. 96.21% reduction in BOD) seems unrealistic. 

14. It was observed that sludge drying bed and decanter was in dry condition. 

15. Considering the analysis results from the samples collected from ETP inlet channel and 

various subunits of ETP, also as per the physical condition of Primary Clarifier and 

Secondary Clarifier, Sludge Drying Bed and Decanter, it can be concluded that unit was not 

maintaining and operating the ETP properly. 

16. Above observations regarding ETP were enough to explain that the ETP of the Sugar Mill was not 

operating properly and violating the good practice to take care of the effluent treatment in ETP at 

each subunit and the complying analysis results are due to the dilution of ETP effluent at ETP inlet 

and Secondary Clarifier-I and II only.  

17. The unit has installed Online Continuous Effluent Monitoring System (OCEMS), however the 

analyzers and display both are located in the environmental laboratory. Joint Team has observed a 

pipeline carries treated effluent to the laboratory for analysis in OCEMS. 

18. The unit has impermeable lagoon of capacity 20,000 m
3
 to store treated wastewater (industrial 

effluent and sewage). The treated wastewater is pumped for irrigation to nearby farmer’s field as 

per the demand through pipeline. The network of irrigation pipeline was observed around the 

boundary of ETP unit.  

19. The team has observed improper color coding of pipelines for water distribution network w.r.t. the 

defined coding of color for particular pipe carrying trade effluent, treated effluent and fresh water. 

 

6.0 CONCLUSION: 

1. The unit has ETP with treatment capacity of 2800 KLD for treatment of effluent, generated 

from various sections of sugar mill adequate for crush rate of 14000 TCD. However as per the 

water consent, the effluent discharge permission is 1660 KLD (i.e. 830 KLD mill effluent + 830 

KLD of cooling tower blowdown), hence the ETP has overcapacity for effluent treatment, 
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which is a violation of Consent condition issued by UPPCB on 03.02.2019. 

2. Flow meter was not installed between effluent collection tank within premises to the ETP inlet 

channel for measurement of influent volume in to ETP. Flow meter of ETP inlet was installed 

between equalization tank and Flocculation tank.  

3. Flow meter at the outlet of treated effluent storage lagoon was not installed to quantify the use 

of treated effluent for irrigation purpose. 

4. Separate flow meter at mill house and boiling house not installed to quantify the effluent 

generation from mill house and boiling house. 

5. Effluent at ETP inlet was found to be diluted as the effluent has not shown the characteristics of 

typical sugar refinery effluent as other subunits has shown high values of BOD, COD and TSS 

as per sample collected on the day of visit. The loose black plastic pipe observed at ETP inlet 

seems to be dilution arrangement. 

6. ETP was not properly stabilized to treat the sugar mill industrial effluent efficiently as analysis 

of sample collected from Aeration Tank-I & II for MLSS & MLVSS has low value, hence BOD 

reduction at Secondary Clarifier-I & II are due to dilution with fresh water.  

7. Sludge withdrawal from Primary Clarifiers (I & II) and Secondary clarifiers (I & II) has not 

been performed on regular basis as septic condition was observed in the clarifiers.  

8. ETP has been designed for continuous mode of operation, however, uniform overflow from the 

Primary Clarifiers (I & II) and Secondary clarifiers (I & II) were not observed. 

9. Lime dosing was not in practice in flocculation tank properly as per dosing protocol, which 

resulted in acidic nature of sugar mill effluent in downstream treatment units of ETP after 

flocculation tank. 

10. Considering the analysis results from the samples collected from ETP inlet channel and 

various subunits of ETP, also as per the physical condition of Primary Clarifier and 

Secondary Clarifier, Sludge Drying Bed and Decanter, it can be concluded that unit was 

not maintaining and operating the ETP properly. 
11. Oil & Grease trap installed was not in line with the inlet stream and installed in a separate Oil & 

Grease tank. The unit has not maintained the proper record of used oil & grease as per valid 

Authorization issued under the provisions of Hazardous and Other Wastes (Management and 

Trans-Boundary Movement) Rules, 2016 for storage and disposal of hazardous wastes. 

12. No record regarding legal document or agreement for providing Press mud to distillery unit as 

claimed was provided to Joint Committee. 

13. The unit installed OCEMS sensor distantly from ETP outlet location in environmental 

laboratory and provision for pumping treated effluent, separate pipe was made for analysis 

through OCEMS sensor. 

14. Poor health and safety arrangements were observed in the mill house and boiling house. 

15. Non-operational structure for fresh water withdrawal present in the unit premises identified as 

Borewell No.-2. 

16. Flow meters of Borewell- 3 & 4 are distantly located from the boring sites. 

17. Improper color coding of pipelines for water distribution network observed w.r.t. the defined 

coding of color for particular pipe carrying sugar effluent, treated effluent and freshwater. 

18. Ground water sample of Bore-well No.-1 installed within the unit premises have Arsenic 

contamination. 

19. Handpump-4 installed outside the unit premises shows presence of COD- 06 mg/l which 

indicates groundwater contamination. 
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20. Condensate Polishing Unit for high pressure boiler having capacity of 105 kg/cm2 was not 

installed.  

 
 

7.0 RECOMMENDATIONS: 

1. It is recommended that the unit shall revise its Water Consent issued by UPPCB as the ETP has 

overcapacity for effluent treatment (i.e. 2800 KLD). The unit shall not be allowed for violation the 

consent condition at any level.  

2. The unit shall install flow meter between effluent collection tank within premises to the ETP inlet 

channel for measurement of influent volume in to ETP. 

3. The unit shall dismantle any provision of dilution at ETP inlet or any subunits of ETP.  

4. The unit shall install separate flow meter at mill house and boiling house to quantify the effluent 

generation separately. 

5. The unit shall maintain the proper record of used oil & grease as per valid Authorization issued under 

the provisions of Hazardous and Other Wastes (Management and Trans-Boundary Movement) Rules, 

2016 for storage and disposal of hazardous wastes.  

6. The unit shall maintain proper record of Press Mud, which is being provided to distillery units.  

7. The unit shall perform sludge withdrawal from Primary Clarifiers (I & II) and Secondary clarifiers (I & 

II) periodically to avoid septic conditions in in the clarifiers 

8. The unit shall operate the lime dosing arrangement in flocculation tank properly as per dosing protocol.  

9. The unit shall install Oil & Grease trap in line with the inlet stream. 

10. The unit shall maintain adequate MLSS & MLVSS concentration in aeration Tank-I & II while 

operating the ETP to ensure proper stabilization of ETP.  

11. The unit shall ensure that Effluent Treatment Plant (ETP) to be stabilized one month prior to the start 

of the crushing season and continue to operate one month after the crushing season. 

12. The unit shall maintain and operate the Effluent Treatment Plant properly to comply with notified 

discharge standards. 

13. The unit should relocate the OCEMS at ETP outlet from environmental laboratory. 

14. The unit shall dismantle the structure of Bore-well No.-2 as it is not in operation and shall also rectify 

the Piezometer reading of Bore-well No.-I in consultation with UPGWD. It is also recommended that 

the unit shall ensure the cancellation of NOC for Bore-well No.-2 as it has no use for industrial or 

domestic purpose.  

15. The unit shall relocate the flow meters of Bore-well No.- 1, 2 and 4 installed inside the unit premises, 

at the boring sites of wells in consultation with UPGWD. 

16. The unit shall ensure to dismantle the unused boring/pumping structure (Lat-28.942330, Long-

78.275276) (Pic-41) near effluent collection tank in the premises. 

17. Since, Arsenic beyond the permissible limit (i.e. 0.05 mg/l) has been detected in ground water from 

Bore-well No.-1 inside the unit premises, it is recommended that the unit shall immediately restrict the 

supply of fresh water from the Borewell for any further use. 

18. The unit shall have made proper color coding of pipelines for water distribution network w.r.t. the 

defined coding of color for particular pipe carrying sugar effluent, treated effluent and fresh water. 
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19. The unit shall install Condensate Polishing Unit (CPU) as the unit has pressure boiler of 105 kg/cm
2
 as 

recommended by expert institute (NSI) in ETP validation report-2019-20.  

20. It is recommended that the unit shall take serious steps to make the mill house safe for personnel’s, 

working in the vicinity and a health and safety audit by a reputed institute/organization may also be 

recommended to avoid any future economic loss of unit and human life. 
 

 

8.0 INSPECTION TEAM: 

  

S. No. Name of the 

inspecting officers 

Designation 

 

Signature 

1 Sh. Arun Kumar 
Sub-Divisional Magistrate, Tehsil-

Dhanaura, Dist.-Amroha 

 

2 
Sh. Ashutosh 

Chauhan 

Regional Officer, Bijnor, Uttar Pradesh 

Pollution Control Board 

 

3 Ms. Reena Satavan 
Sc-‘D’, Central Pollution Control Board, 

Delhi 

 

4 Sh. Anil Sharma 

Assistant Engineer., Regional Office, 

Bijnor, Uttar Pradesh Pollution Control 

Board 

 

5 Sh. Saurabh Shah 
Assistant Engineer, Uttar Pradesh Ground 

Water Department (UPGWD) 
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9.0 PHOTOGRAPHS OF M/S WAVE INDUSTRIES PVT. LTD., VILLAGE- MALAYSIA, 

POST- MANDI DHANAURA, DISTRICT AMROHA, U.P.: 

  

Pic-01: Entry gate of sugar mill from ETP 

lagoon side 

Pic-02: Inlet of ETP showing pipeline carrying 

sugar effluent from mill house through pump 

and other line for effluent dilution 

  
Pic-03: Oil & Grease tank Pic-04: Grit/Sand settling chamber 

  
Pic-05: Equalization tank with diffused aeration 

facility 

Pic-06: Flocculation tank with lime dosing 

facility 
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Pic-07: Lime dosing tank (non-operational) Pic-08: Primary clarifier-I (septic condition) 

  
Pic-09: Secondary Clarifier-I (non-uniform 

overflow) 

Pic-10: Rectangular Aeration tank-II with 

diffused aeration facility 

  
Pic-11: Measuring cylinder showing poor 

settling of sludge from Aeration tank-I 

Pic-12: Circular Aeration tank-I 
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Pic-13: Tertiary treatment system (02 nos. sand 

filter & 02 nos. activated carbon filter 

Pic-14: Chlorine dosing tank 

  

Pic-15: Sludge decanter Pic-16: Surge tank 

  
Pic-17: Sludge centrifuge Pic-18: Sludge Drying Bed (capacity- 675 m

3
) 
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Pic-19: Treated effluent storage lagoon Pic-20: OCEMS (OCEMS sensor & display installed 

in Env. laboratory 

  
Pic-21: Environmental laboratory Pic-22: Flow Chart of ETP displayed at ETP 

area 

  
Pic-23: Ground water level recorder at borewell 

no.-1 

Pic-24: Flowmeter at borewell no.-1 
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Pic-25: Flowmeter of borewell no.-2 (Not in 

operation) 

Pic-26: Borewell no.-3 

  
Pic-27 Flow meter: ETP Inlet (installed between 

equalization tank and flocculation tank) 

Pic-28 Flow meter: ETP outlet 

  
Pic-29 Flow meter: Imbibition water at mills  Pic-30 Flow meter: Filter cake wash water at 

rotary vacuum filter 
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Pic-31 Flow meter: Sugar melting, pan boiling, 

molasses conditioning  

Pic-32 Flow meter: Mills, Fibrizer bearing, 

pumps cooling 

  
Pic-33 Flow Meter: Wash water at centrifugal 

(1) 

Pic-34 Flow Meter: Wash water at centrifugal 

(2) 

  

Pic-35 Flow meter: Final Molasses Cooling  Pic-36 Flow meter: B- massecuite 

43



31 
 

  
Pic-37 Flow meter: C- massecuite (Hot Water) Pic-38 Flow meter: B- massecuite (Cold Water) 

  
Pic-39 Flow meter: Brine reject from brine 

recovery system & Reject acid after 

regeneration of IER column  

Pic-40 Flow meter: IER wash water generation 

 
Pic-41: Unused boring/pumping structure near effluent collection tank (Coordinate: Lat-

28.942330, Long-78.275276) 
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10.0 ANNEXURES: 

S.No. Annexures Annexure No. 

1 Air Consent  Annexure-1  

2 Water consent Annexure-2 

3 Hazardous Waste Authorization Annexure-3 

4 NOC from CGWA  Annexure-4A, 4B, 4C & 4D 

5 

 

Photocopy of data recorded on log 

books of fresh water abstraction and 

consumption.  

Annexure-5 

6 

 

Irrigation Management Plan  Annexure-6 

7 ETP details with flow diagram.  Annexure-7 
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